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Pole Vaults

4778. SHRIMATI GEETA MUKHER-
JEE : Will the Minister of SPORTS be
pleased to state :

(a) whether Government are aware that
Indian Pole Vaulters have to practise with
bamboos and steel pipes whereas other
countries arc practising with ‘ibre glass
poles;

(b) whether national Institute of Sports,
Patiala received requests from a pole vault
and javelin coach of Vaish High School,
Bhiwani in this regard;

(c) if so, the details; and

(d) action taken thereon?

THE DEPUTY MINISTER IN THE
DEPARTMENT OF SPORTS, (SHRI
ASHOK GEHLOT) : (a) The Pole Vaulters
who are found good enough to be included
in the national coaching camps are provided
fibre glass vaulting poles for practice at such
camps.

(b) Netaji Subhas National Institute of
Sports, Patiala have stated that they are not
aware of any such request.

(c) and (b) Do not arise.

Cauvery Water Dispute

4779, SHRI RAM VILAS PASWAN
Will the Minister of IRRIGATION be
pleased to state :

(a) the progress so far made by Central
Government to resolve the Cauvery Water
dispute:
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.(b) at what stage the matter stands; and

(c) the time by which this matter dispute
is likely to be settled?

THE MINISTER OF STATE OF THE
MINISTRY OF IRRIGATION (SHRIRAM
NIWAS MIRDHA) : (a) and (b) The Central
Government has been persistently endea-
vouring to settle the Cauvery river water
dispute, since 1970, by involving the party-
States in negotiation at official as well as
Ministers’ level. In the last meeting of the
Chief Minister convened by the Centre on
5th April, 1983, Chief Minister Karnataka
wanted to have bilataral discussions with
Chif Minister Tamiinadu to sort out the
pending differences. Both the Chief Ministers
met at Benglalore on Sth January, , 1984, to
discuse the Cauvery issue and talks are
likely to continue shorly. They have been
requested to conclude the talks early so that
next meeting of the concerned Chief Minis-
ters of the basin-States could be convened.

(c) It may not be possible to indicate a
definite time-frame within which the dispute,
could be settled. '
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Study of Pers;umel Problems ' of
Extemsion Staff.

4782. SHRI K. MALLANNA: Will
the Minister of AGRICULTURE be pleased
to state :

(a) whether his Ministry propose to
undertake a State-wise in-depth study of
the various personnel problems concerning
the extension staff ;





